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To,

THE GAUHATI HIGH COURT ATG UWAHATI
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.VTI-21/ 2008(Pt.)/ 2538/A

Shri Saptarshi Garg,
Jornt Rcg istra r (Viqilancc),
Gauhatl High Court,
Guwahati.

Joint Registrar,
Gauhati High Court,
Itanaqar Permancnt Bcnch

Dated Guwahati , zlr'tarch,2023

Sub: Casual leave with station leave permission.

lT.

Ref:- No. HC(IB)-VIG/0112023 dated 21.03.2023

Sir,

With refcrence to thc above, I am dirccted to inform you that Smti'

-laweplu chai, District & Sessrons ludqc, Lowcr subansrri, District ziro has been

granted casual leave of three days on O3.O4.2O23, 04.04'2023 and

06,04.2023 with station leave permission from O2.O4.2O23 to 09'04'2023'

The next sentor most ludicial officer at thc station would remain in charge of her Court

and office in her absencc.

Yours fa ithfully,

9l[-
. REGIST VIGILA

Memo. NO. HC. VII-21 / 2008(Pt. ) / 2639-2640 I A. dtd. 28' o3'2 o 23

Copy to

1. Smti. Jaweplu Chal, DLstrlct & Sessions Judge, Lowcr Subansirj, District, Zlro,

Arunachal Pradesh.
The Project Manager, Gauhati High Court, Guwahati.6
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